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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 22.07.2022 (FRIDAY) 

COURT –II (VIRTUAL MODE) 
 

10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.    Contempt Case 

(AT) No. 11 of 

2018 in Comp. 

App. (AT) (Ins) 

No. 198 of 2018 
 

Prasad Carrying Corporation & Ors. 

Vs. 

Mahender Kumar Khandelwal 

Resolution Professional 

 

Sanjay Bhatt  

    

   For Admission (Fresh Case) 

2.  Competition App. 

(AT) No. 27 of 

2022 

 

Dushyant 

Vs. 

Competition Commission of India & 

Ors. 

 

Sumit Jain Shama Nargis 

 

   For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 136 of 

2020 

Seema Sundd 

Vs. 

Investors Clinic Infratech Pvt. Ltd. 

 

Davesh Bhatia Alok Aggarwal 

Akanshka Sharma 

Simran Arora 

4.  Comp. App. (AT) 

(Ins) No. 723 of 

2021 

Agarwal Coal Corporation Pvt. Ltd. 

Vs. 

Nilkanth Concast Pvt. Ltd. 

 

V.N. Dubey  Aastha Mehta 

5.  Comp. App. (AT) 

(Ins) No. 428 of 

2022 

 

Santasha Real Estate Pvt. Ltd. 

Through Its Authorized 

Representative/One of its Director 

Vs. 

Vani Advertising & Anr. 

 

Prince Jain Gunjan Mittal 

6.  Competition App. 

(AT) No. 22 of 

2019 

 

General Motors India Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Anand S. Pathak Neha Mishra 

 

   For Hearing 

7.  Comp. App. (AT) 

(Ins) No. 24 of 

2021 
 
 

(PH) 
 

Dinesh G. Jaiswal 

Vs. 

Punjab National Bank & Anr. 

Purushottam Kumar 

Jha 

Aditya Dewan-R1 & 

R2 
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8.  Comp. App. (AT) 

(Ins) No. 216 of 

2021 

 

Satya Prakash & Ors. 

Vs. 

Bhusan Power & Steel Ltd. 

Through Monitoring Agency & Anr. 

 

Rakesh Kumar Charu Bansal 

Prabha Simran Kaur-

R1 

9.  Comp. App. (AT) 

(Ins) No. 699 of 

2021 

 

Baiju Trading and Investment Pvt. Ltd. 

Vs. 

Mr. Arihant Nanavati, Liquidator & Ors. 

 

Kshitiz Garg  Kaustav Som 

Arjun Krishnan-R1 

10.  Competition App. 

(AT) No. 03 of 

2021 

 

Supertech Ltd. 

Vs. 

Competition Commission of India &  

Anr. 

 

G.R. Bhatia  Shama Nargis 

11.  Competition App. 

(AT) No. 15 of 

2021 

 

Maruti Suzuki India Ltd. 

Vs. 

Competition Commission of India 

 

Pallavi Shroff Balaji Subramanian 

 

 

 

Note: Cases shall be heard only in physical mode w.e.f. 1st August, 2022. 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       
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